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and the directions of the Tribunal contained in the

aforssaid judgemsints, it is necessary to 88 the
racommendalions of the Fourth Central Pay commission, para

/

10,323, The assistant training officer class 11
is & non-gazettsd post in the scale of Rs.650-960.
whila 75 per cent of the posts a&ars Fil1lad Oy
promotion from the cadre of vocational instructor
in  the pay scals of R=.440-750, 25 psi cent are
directly recruitad. The training officer is a
gazetted class 11 post N the pay &cale ot
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